In The Central Administrative 'I‘ribunai
Jaipur Bench, Jaipur
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. within 14 days i.e. on 7.10.1998.

Meanwhile the respondents are directed to
maintain sta;;us-quo of the applicants till the

next date, unless it is contipued further.

CA and MA be listed for admission on

7.10.1998. A copy of this ordér be supplied

(Ratan Prakash)
Judicial renmber

to the parties.
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